: ‘*’aar...m...?,—.k—‘l Q‘O'Zg-
(e SPINUIV KOMAR-T, sonsdauabrerswite ot HATE.. RAM.ZATAYN, ROY
50//)” e years, befonging to QAJ\OY koo, Sabha., %Qo‘qmﬂado
ermce and presently working as Lﬂa‘rmﬂd Atondands....
0]’» give hereln below the detafls of the assets (immovable, miovable, bank bafance, etg,) of

myself, my spouse and depandants®:

A.  Detalls of movable assets :
‘(Rssets In Joink name Indlcating the extert of jolat ovinership will alse have to be
given) E
. : ot e mpgﬂgj_ﬂbaw Deapandant-3

5r escriptia Sl Ao Fart-1 :
4@{ '“E"' ,a e 8 . : ? Nawmﬂi?;‘l_ mpf:gma __Nams | Etc Hsme
(iy |Cash 15000|- | 200 D)’.
2 128 Banks, Financial
lﬂ Institutions And 9—300001'__ <000 /.-
Non-Banking
Flnanciat
Companies |
(i) | Bonds, ™ =T .
Debenturasand
sharesin . WMo NI
;ct}mpanie_s ;
(v} | other financial ,Eg_@- S . 23
institutions,; bise.
NS5, Postal | , 1
Swuiige, LIC 4000o] ~ | 0D~
‘Policles, etc.
' P Lﬂ\lﬁ“ WI‘" 5
(v} | Motar Vehicles
{datalls of ML
make, ete) N3 NI

: {VE)'-‘ ;ées;géers; {glve 309 o
etails ©
weight and %Oﬂ Ctd
value) (n %"5’.?1 "
’ ] ~

(Vi] | Other assets,

sich ag values |
of clalms / NI NTL

nterests _ - | e

Note: Value of Bands / shares / Debeptures as per the fatest market value in Stock
Exchange In respect of fisted companies and as per GOOKS in the case of non listed

companles shodtfd be glven. :
* pependant heré means & person supstantially dependent on the income of the

employee,



B.

alsa have to beindicated]

fI

[Note: Prope'rtles in jolnt ownérship indicating the extent of jolnt ownership wiill

&r.
Mo,

pescription

~Seit | Spouss

‘pependant-1

Namao(5) Parie

Gependant-2 | pependant-3 |
Mame . BiC. Namo |

0

| - Extent {Total

Agricuitural Land
- Location(s)
« Survey number(s)

measurement)
-Current market value

NIL

126/ 4™
{;11*"“‘ ou)

(1)

Non-Agricultural Land
- Locatlon(s)

- Survey number(s}

- Extent (Total
measutement)
~Current market value

NTL-

iy

“Buildings (Commerdial

and residential)
Location(s)

= Survey /door
number{s})

- Extent (Total
measurement)

- Current market
valug:

VI

NIt

(iv)

Houses / Apartments,

etc.

- Locatlon(s)

- Survey fdoor
number(s) - -

- Extent (Total
measurement}

- Current market

NI

value

(v)

Others (such as
interest In property)

NI

NI

o

2y 1 glve herein below the details of my liabilitles / overdues (o public financial
institutions and government dues:-

[Note 1 Please give separate

detalls for each item)

Er. [ Description. Nome R addruse of Bank / | AmOUt OUtStafding 2=
Ha. : Financial Institutions{s) / Of . 225w
. — - " Bepartment {€) it y -
fa) | () Loans from Banks ST, Oum , Padea (Ljoooo—
(1l Loans from tinanclal
institutions _ Wi ol
(iily Government Dues:
¢ay dues to departments
dealing with government NI NIt
accommedation 3.2 S
(b} dues to departments
dealing with sapply of NTI- NTL
water i : "
{c) dues to departments
déaling with supply of :
electricity NIt NI
v - '

ek T




{d) dues to departments | o ] N

dealing with telephones pI % S
(e} dues to departments =
dealing wlth goyvernment N1 " 3

transport (Including
alrcraft and helicopters) : = . e
| (f) Other dues, If any NETE i

(b) (1) Income Tax including
surcharge [Also indicate -

the assessment year upto RKTPKI HRIC- NI
which Income Tax Return
filed. Glve-also Permanent
Account Number {(PAN)]
{if) Wealth Tax [Also
indicate the assessment BIL ~TL
year upto which - Wealth
| Tax return fited, ] : .
(i) Sales Tax [Only in

case of propristary NI NIl
_business]

(v} Property Tax

'GPE/CPF/PRAN Mo, - PTS fBLH -+t __l

Gender . e

Datecf Bt i [y L( ] l'\ TUT9 |+ 1S | oo
Class/Group - _C | s
 Cadre I

(Full Narhe &.q. B.AS.-Blhar inlstrative Service,

B.S.S.- Blhar Secretarlat Service etc.)

Home District - 60 Y\ A p\

4 hi_ari.:!.ifiy declare that the above details are true to the best of my

knowledge and belief,
~
SIgnatureZ’G[olgi

Name of Employee: SP;

Ptampﬁj'\a Deslgnatlon:,.‘;‘:hmtb&..ﬁm%mj .............
; . \

Date:,.1Q:02:2925. Department:‘...I::‘.JQ..““,*.YC‘].;...,...‘......,....‘...........

Note: Pleasq sign each page of the declaration. Asset declaration form

must be In A4 size white paper with computer typed (single side)
in prescribed Tormat.




